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[Shri Vithalrao Madhavrao Jadhav] 

Nanded Jagdalpur 660 kms, Ratnagiri-Solapur-
Nagpur 807 kms, Western Coastal Highway 
704 kms., Surat-Dhule 127 kms., Indore-
Amiavati-Yeotmal-Chander-pore 597 kms., 
Aurangabad-Nanded-Hyderabad 351 kms., 
Aurangabad-Ajantha-Edlabad-Barhanpur 201 
kms., Betul-Nag-pur-Chanderpore-
PattEguddam 408 kms., Amravati-Pandhurna 
96 kms., Mangal-wadha-Jat-Belgaurn 86 kms. 
The total length of the State Highways is 4679 
kms. As the Governmsnt of Maharashtra has 
sent a proposal to the Union Surface Transport 
Minister and the Planning Commission that 
these State Highways are very important and 
the Union Minister for Surface Transport has 
also agreed that this will be included in the 
Eighth Five Year Plan, I would request the 
hon. Minister for Surface Transport and the 
Finance Minister through you Madam, to 
include them in the Eighth Five Year Plan for 
declaring them as National Highways. Madam, 
the Eighth Five Year Plan is in the stage of 
formulation and therefore, action must be 
taken in this regard. 

Madam, the Parliament has passed a 
modified resolution on 13th May, 1985. 
Accordingly the State Government is to get 5 
per cent amount of the total sale of petrol and 
diesel which is to be credited under Central 
road fund. It has to be utilized for road 
development as per the guidelines laid down 
by the Central Government. Consequently, the 
Maharashtra Government has to get a sum of 
Rs. 40 crores every year through this source. 
This amount also is not made available, in 
spite of repeated requests from the State PWD 
Minister and the Chief  Minister 

It has also been learnt that the World Bank 
has given financial assistance for the 
development of the Aurarigabad-Nirmal road 
which goes via Nanded, which is my home 
town. But the road is diverted from Mantha 
which is 125 kilometres away from 
Aurangabad towards Vidarbha and the amount 
utilized there. Aurangabad and Nanded are 
two big cities in Marathwada, distance 
between which is 265 kilometres. So the 
World Bank fund should be entirely 

utilzed for the development of the Auranga-
bad-Nanded-Nirmal road without any short 
circuits for the diversion of funds. 

Madam, Maharashtra is a very progressive 
State but my region in Maharashtra, the 
Marathwada region, is as backward as Bihar 
and other backward regions of Uttar Pradesh. 
So it is very essential that the Surface 
Transport Ministry should declare these very 
important State highways as National 
Highways and give sufficient funds in the  
Eighth  Five-Year Plan. 

Thank  you.  Madam. 

THE VICE-CHAIRMAN (SHRIMATI 
SUSHMA  SWARAJ) :   Dr.  Sivaji. 

SHRI     RAM     AWADHESH     SINGH 
(Bihar): Is my name there, Madam ? 

THE VICE-CHAIRMAN (SHRIMATI 
SUSHMA SWARAJ): I called your name but 
you were not there. At the end again. I will  
call  your name. 

SHRI    RAM    AWADHESH    SINGH: 
No possibility in between ? 

....  (Interruptions)  .... 

Growing Stocks  of Unsold Cotton Lying 

with Cotton Growers of Andhra Pradesh 

DR. YELAMANCHILI SIVAJI (Andhra 
Pradesh): Madam, about 21lakh bales of long 
and extra-long staple cotton valued at more 
than Rs. 200 crores are stagnat ing with the 
growers in Guntur and Pra-kasam districts of 
Andhra Pradesh, thanks to the Cotton 
Advisory Board's strange action of effecting 
changes in the supply and demand estimates. It 
is done with the connivance of the textile 
industry at the cost of the growers. Due to 
these unwarranted alterations in the estimates, 
the price of cotton has dropped from Rs. 1,600 
to Rs. 800 per quintal. The original estimate of 
this year's production was 130 lakh bales, the 
carry-over stock is 22.2 lakh bales and the 
demand is about 117.5 lakh bales, both mill 
and non-mill consumption. This estimate was 
of August 1991. On 25th November  1991, in    
this 
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very House the hon. Minister had assured that 
there would be no imnort of cotton into this 
country, but it is strange that by 13th January 
1992 the Ministry of Textiles approached the 
Ministry of Finance to allot necessary funds in 
foreign exchange to import 10 lakh bales of 
cotton, stating that the production went down 
and consumption went up. But the figures 
reveal that the cost of the cotton imported 
from Pakistan, for which contracts were made, 
was at the rate of Rs. 52.85 per kg. whereas 
the cost of the same cotton in this country was 
only Rs. 33.89 per kg. So, at that point of time 
I gave a telex to the Prime Minister from my 
place and requested for his intervention to see 
that the necessary funds were not allotted for 
the import of cotton under Open General 
Licence. The Prime Minister was good 
enough to instruct the Textiles Ministry. to see 
that the cotton was not imported at the time of 
picking so that it may not give a psychological 
feeling to the fanner to part with his produce 
for a song. But unfortunately the Cotton 
Advisory Board, during January 1992, was 
again, at it and stated that the import of cotton 
was warranted in view of the changed circum-
stances. Ultimately the mill sector—the textile 
industry—prevailed upon the textiles 
Ministry. They cooked up the figures: they 
reduced the production to 120 lakh bales and 
enhanced the figure of consumption to 118 
lakh bales. 

Madam, during the last year the import of 
cotton was nil, and at the same time there was 
export of cotton to the tune of 13 lakh bales. 
During the year before last, the exports of 
cotton were down to 15 lakh bales. But this 
year, acting on the wishes and fancies of the" 
Textile Ministry, the export of cotton has , 
been banned. Thereby, the textile industry is 
happy, and they feel that they need not have 
any inventory for their mill consumption. So, 
they reduced their inventories from '3 months 
to 15 days, and thereby they feel that it is 
beneficial to the textile industry to use the 
fanners' houses as well as the farmers' sheds 
and the fanners' permises as godowns. So, they 
are not interested to purchase cotton from the 
growers. On the   other hand, the mill sec- 

tor also claims that there is 25 per cent. interest 
rate. To save the interest, they found it 
convenient not to purchase cotton at all. The 
Cotton Corporation of India has purchased 
only 45,000 bales of cotton from Andhra 
Pradesh, and they say that unless there are 
some pucca orders from the National Textile 
Corporation or some export orders, they are 
not ready to purchase cotton at all from Andhra 
Pradesh, contrary to their purchases in Punjab 
where they purchased more than 2 lakh bales 
of cotton despite the fact that there are no 
exports or orders from the National Textile 
Corporation. So, in this regard, I would appeal 
to the Government to order or direct the Cotton 
Corporation to liquidate at least 1 lakh bales of 
cotton from the  Guntur  and  the  Prakasam  
Districts. 

The second aspect I would like to add is that 
the market cess is collected by the Government 
of Andhra Pradesh. More than Rs. 180 crores 
is lying in the Treasury of the Government of 
Andhra Pradesh, unspent. for the development 
of marketing. Every year the Government is 
collecting more than Rs. 50 crores of market 
cess from the farmers. So, I would like to 
advise the Government to earmark some funds 
from the market cess so collected from the 
cotton-growing area, earmark atleast Rs. 20 
crores for the seed capital to float a Cotton 
Corporation of Andhra Pradesh and to arrange 
another Rs. 40 crores from the nationalised 
banks for purchase operations for purchases 
from the cotton growers directly to liquidate 
the stocks. Unless this is done, I am very much 
afraid of what will happen. About four, five 
years back the cotton growers were thrown to 
the corner, and they had to commit suicide. 
More than 100 cotton growers committed 
suicide both in the Prakasam and the Guntur 
Districts. 1 am very much afraid that this may 
recur again if some corrective measures are not 
taken by the Government. 

SHRI MENTAY PADMANABHAM 
(Andhra Pradesh): Madam, I associate myself 
with what my friend  .... 

THE VICE-CHAIRMAN (SHRIMATI 
SUSHMA SWARAJ): Your association will 
be recorded. 
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SHRI MENTAY PADMANABHAM; Just 
one point I would like to make, Madam. The 
point is that the Government of India has 
already declared that they are going to import 
10 lakh bales of cotton into the country. 
Because of that announcement only this price 
of cotton has gone down by half. Therefore, 
the textile lobby is working overtime with the 
Ministry of Commerce and trying to 
manipulate the local prices, the indigenous 
prices to be paid to cotton growers or other 
growers. Therefore, what I demand through 
you, Madam, is that the Government of India 
should immediately announce that they are 
going to review the import policy on cotton in 
view of the situation developing in various 
parts of the country. 

Thank you. 

Need to Implement Sone River Project in 

Bihar 

  


